ITEM NO.40 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).1112/2025

SHAHEEN MALIK Petitioner(s)
VERSUS

UNION OF INDIA & ANR. Respondent(s)

IA No. 320840/2025 - APPLICATION FOR TAKING ON RECORD
IA No. 25639/2026 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 138634/2026 - EXEMPTION FROM FILING O.T.
IA No. 13309/2026 - EXEMPTION FROM FILING O.T.

IA No. 135749/2026 - EXEMPTION FROM FILING O.T.
IA No. 135304/2026 - EXEMPTION FROM FILING O.T.
IA No. 134891/2026 - EXEMPTION FROM FILING O.T.
IA No. 76169/2026 - EXEMPTION FROM FILING O.T.

IA No. 75612/2026 - EXEMPTION FROM FILING O.T.

IA No. 66897/2026 - EXEMPTION FROM FILING O.T.

IA No. 135967/2026 - INTERVENTION APPLICATION

IA No. 148795/2026 - INTERVENTION APPLICATION

IA No. 26427/2026 - INTERVENTION/IMPLEADMENT

Date : 14-07-2026 This matter was called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MRS. JUSTICE V. MOHANA

MR. SUDHIR KUMAR SAXENA, LD. SENIOR ADVOCATE TO ASSIST THE HON'BLE
COURT (VIDE ORDER DATED 09.03.2026)

For Petitioner(s) :Mr. Saurabh Kirpal, Sr. Adv.
Ms. Sija Nair, Adv.
Mr. Anuj Kapoor, AOR
Ms. Madiah Shahjar, Adv.
Ms. Huda Naaz, Adv.
Mr. Arnav Abhishek, Adv.
Ms. T. Geetha, Adv.

For Respondent(s) :Mr. Tushar Mehta, Solicitor General
S Mrs. Archana Pathak Dave, A.S.G.
Ms. Vanshaja Shukla, Adv.

Ms. Mili Baxi, Adv.
Mr. Anmol Chandan, Adv.
Mr. Aman Mehta, Adv.
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Arvind Kumar Sharma(aor), Adv.
N. Visakamurthy, AOR

Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.
Rohit Bansal, Adv.

Varij Nayan Mishra, Adv.

Karthik S.d., AOR

Sameer Abhyankar, AOR
Aakash Thakur, Adv.
Nalin Talwar, Adv.

Gunjan Rishi, Adv.

Rajat, Adv.

Khan Ahmad Darvesh, Adv.

Navpreet Kaur - applicant-in-person
Aditya Soni, AOR

Prashant Shrikant Kenjale, AOR

Disha Singh , AOR
Akansha, Adv.
Elizabeth Barr, Adv.
Anjali Saxena, Adv.
Govind Sharma, Adv.

Nidhi Jaswal, AOR

Shiv Mangal Sharma, A.A.G.
Shalini Singh, Adv.
Saurabh Rajpal, AOR

Lokesh Sinhal, Sr. A.A.G.
Samar Vijay Singh, AOR
Sabarni Som, Adv.

Aman Dev Sharma, Adv.
Nikunj Gupta, Adv.

Vishal Prasad, Adv.

Ramesh Babu M. R., AOR
Aravindh S., AOR

Shuvodeep Roy, AOR
Deepayan Dutta, Adv.
Saurabh Tripathi, Adv.
Anubha Agrawal, AOR

Shovan Mishra, AOR
Bipasa Tripathy, Adv.
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Nishe Rajen Shonker, AOR

Manish Kumar, AOR
Divyansh Mishra, Adv.
Kumar Saurav, Adv.

Radhika Gautam, AOR

Ahanthem Henry, Adv.
Ahanthem Rohen Singh, Adv.
Mohan Singh, Adv.

Anirudh Rajput, Adv.
Khoisnam Nirmala Devi, Adv.
Yeshu Mehta, Adv.
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Ravi Kumar Bodhani, Adv.
Kumar Mihir, AOR

Deepanwita Priyanka, AOR
Satyalipsu Ray, Adv.

Ambhoj Kumar Sinha, AOR
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Pavan Kumar, AOR

Akhlesh Kr. Soni, Adv.
Rohitaash Kr. Sharma, Adv.
Sandeep Ratra, Adv.
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Pukhrambam Ramesh Kumar, AOR
Karun Shamra, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.

Vinayak Sharma, Standing Counsel, Adv.

Yashvardhan Shah, Adv.
Ravinder Kumar Yadav, AOR
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Anuradha Arputham, AOR

Kamlendra Mishra, AOR
Vinod Kumar, Adv.

Rajeev Kumar Dubey, Adv.
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Aditi Mishra, Adv.

Prasanna S., AOR
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Prasanna B, Adv.. Ishita Tulsyan, Adv.
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Amit Kumar, AG
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Parth Awasthi, Adv.
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Pritama, Adv.

Shaivani Gupta, Adv.

Bipin Vinayak Chandan, Adv.
Sufyan Hasan, Adv.
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Ritik Arora, Adv.
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Binay Kumar, AOR

Supriya Tiwari, Adv.
Utkarsh Kumar Singh, Adv.
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Astha Singh, Adv.
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Sudarshan Singh Rawat, AOR
Anubha Dhulia, Adv.

Sunny Sachin Rawat, Adv.
Sudhir Kr. Saxena, Sr. Adv.
Aviral Saxena, AOR

Abhinav Sharma, Adv.
Shashank Kumar, Adv.

Ravi Raghunath, AOR

Shrirang B. Varma, Adv.
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Shivam Kunal, Adv.

B. Yeshwanth Raj, Adv.

Abhikalp Pratap Singh, AOR

Krishna Kant Dubey, Adv.
Mukesh K Verma, Adv.

Indira Bhakar, Adv.

Varun Chugh, Adv.

Bhuvan Kapoor, Adv.

Shreekant Neelappa Terdal, AOR

Sharan Dev Singh Thakur, Sr. A.A.G.
Ruchira Goel, AOR

Siddharth Thakur, Adv.
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Gaurav Dhama, Adv.
Abha Sharma, AOR

Sanjai Kumar Pathak, AOR
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Arvind Kumar Tripathi, Adv.
Robin Kumar, Adv.

Sabarish Subramanian, AOR
Prakash Ranjan Nayak, AOR
Debasis Jena, Adv.

Sanskar Singh Kirar, Adv.

Sravan Kumar Karanam, AOR

Avneesh Arputham, AOR
Ankit Sharma, Adv.

Patil Rekha Chandra Gouda, AOR
Rudraditya Khare, D.A.G.
Mrinal Gopal Elker, AOR

Srajan Yadav, Adv.

Rashika, Adv.

Uddyam Mukherjee, AOR

Zulfiker Ali P.S., AOR



Ms. Lebina Baby, Adv.
Ms. Lakshmi Sree P., Adv.

Ms. Anushka R. Deshmukh, Adv.
Mr. Anupam Kumar, Adv.

Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.

Mr. Satvik Sharma, Adv.

Mr. Narendra Pal Sharma, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. Application (IA No. 135967/2026) for intervention is allowed.
The Foundation is permitted to assist the Court. The Foundation may
submit a proposal with respect to the actions that may require
judicial intervention by this Court.
2. In deference to the previous orders, learned Solicitor General
of India has placed on record a notification dated 22.05.2026
issued by the Union of India, Ministry of Social Justice and
Empowerment (Department of Empowerment of Persons with
Disabilities), whereby the entry no. 1(A)(e) in the Schedule to the
Rights of Persons with Disabilities Act, 2016 has been amended.
Accordingly, in the heading ‘Physical disability’ and sub-heading
‘Locomotor disability’, serial number (e) now reads as follows:
“(e) *“acid attack victim” means a person disfigured
externally or internally, due to violent assault or
self-infliction or accident, by throwing,
administering, spilling of acid or similar corrosive
substance."”
3. Since the above-stated amendment is admittedly clarificatory
in nature, it shall be deemed to have been in existence with effect

from the date when the Rights of Persons with Disability Act, 2016

came into force. The necessary consequences shall follow.



4. With respect to the other issues, post the matter for further

consideration on 31.08.2026.

(ARJUN BISHT)

(PREETHI DILEEP KUMAR)
ASTT. REGISTRAR-cum-PS

DY. REGISTRAR
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